IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 13.01.2025

7 Notified 7
| Courtjamount | Reject
case No. Fee [to be Type Status
paid
c |

1 |s.BISWAL 2868/2025(13.01.2025 |BLAPL/6501/2024 |10 |

2 [SHRADRE 2890/2025/13.01.2025 |ABLAPL/226/2025 |10 c

3 |R.SETHI 2904/2025(13.01.2025 |WA/2999/2023 10 | SR
4 |B.N.SHADANGI (2906/2025|13.01.2025 |WP(C)/1049/2025 [23.00 éégg'igin

|5 |A.SUNDARAY  [2907/2025|13.01.2025 |ABLAPL/19089/2017 10 | o |
|6 |S.K.DWIVEDY [2911/2025|13.01.2025 |WP(C)/10211/2024 |7 | o |
7 |S.K.DWIVEDY [2912/2025|13.01.2025 [WP(C)/31625/2023 |7 | SR
'8 |P.K.DASH 2915/2025|13.01.2025 [WP(C)/13956/2016 |10 | o |
|9 |P.K.DASH 2918/2025(13.01.2025 |WP(C)/36285/2021 |7 | CHEN
|10 |P.K.MISHRA  |2919/2025|13.01.2025 [SA/201/1996 |7 | v
11 |S.P.SAHOO 2920/2025|13.01.2025 |WP(C)/30438/2021 |7 | oo
12 |M.R.BARIK 2921/2025(13.01.2025 |[RSA/149/2021 7 | oo
113 |C.SAHU 2923/2025(13.01.2025 |SA/189/1992 0 | c |
|14 |K.C.PANDA 2924/2025(13.01.2025 |FA/54/1982 7 | oo
|15 |R.K.ROUT 2925/2025(13.01.2025 |WP(C)/10125/2021 |7 | u |
16 |P.K.PATRA 2926/2025(|13.01.2025 |WP(C)/21159/2017 |7 | oo
|17 |A.K.DEI 2927/2025(13.01.2025 |WPC (OAC)/486/2019 |7 | u |
|18 |P.K.LENKA 2928/2025(13.01.2025 |WP(C)/40611/2021 |10  |12.003*12[U |
19 |U.DAS 2929/2025(13.01.2025 |ARBP/23/2024 7 | v
20 |B.N.SHADANGI |2930/2025(13.01.2025 |0JC/8145/1997 7 | v
21 |G.N.BARIK 2931/2025(13.01.2025 |WP(C)/21599/2024 |7 | v |
22 |B.R.SENAPATI |2933/2025|13.01.2025 |[WP(C)/1336/2018 |7 | v
23 |B N SARANGI |2955/2025|13.01.2025 |0JC/8146/1997 7 | v
24 |M.R.ROUTRAY |2962/2025|13.01.2025 |CRLMC/5546/2023 |10 | lc |
25 |RK BARIK 2964/2025(13.01.2025 [BLAPL/114/2025 |10 | lc |
26 |S D JENA 2967/2025/13.01.2025 [BLAPL/1216/2023 |7 | v
27 |T.K.NAYAK 2968/2025|13.01.2025 |[CRLMC/236/2012 |10 | lc |
28 |T.K.NAYAK 2971/2025(13.01.2025 |CRLMC/2010/2021 |10 | lc |
29 |G ROUT 2973/2025(13.01.2025 |[WP(C)/565/2025 |10 | ic |
130 |S.K.MOHANTY |2976/2025|13.01.2025 |MACA/694/2020 7 | v
31 |K C RATH 2977/2025(13.01.2025 |WP(C)/23742/2024 |10 | c |




132 |R.K.MOHAPATRA [2978/2025|13.01.2025 |[WP(C)/14144/2016 |7 | o
33 |H K DAS 2979/2025(13.01.2025 [WP(C)/8776/2024 |10 | lc |
134 |G C MOHANTY [2980/2025(13.01.2025 |WP(C)/23821/2024 [10 | lc |
35 |N.SWAIN 2981/2025(13.01.2025 |0JC/9097/1996 |7 | v
136 |S.K.SAHOO 13007/2025(13.01.2025 [BLAPL/11106/2024 |10 | c |
‘37 et ‘3011/2025‘13.01.2025 RPFAM/73/2020 ‘10 ‘ ‘c ‘
138 |S.K.SAHOO 3019/2025(13.01.2025 [BLAPL/11118/2024 |10 | c |
139 |S.K.SAHOO 13020/2025(13.01.2025 [BLAPL/11110/2024 |10 | c |
|40 |S.R.PATTNAIK [3025/2025[13.01.2025 |MACA/1080/2024  [10 | c |
|41 |M MOHANTY 13035/2025(13.01.2025 |[WP(C)/43/2025 10| lc |
|42 |P.K.SAHOO 13039/2025(13.01.2025 |CRLA/997/2024 0 | c |
|43 |H.S.PAIKARAY |3046/2025|13.01.2025 |CRLMC/4233/2024 |10 | c |
|44 |B.MAHALI 13048/2025(13.01.2025 |MACA/1080/2024 |10 | c |
|45 |s saHOO 13053/202513.01.2025 |CONTC/4936/2024 |10 | c |
|46 |S SAHOO 13055/2025(13.01.2025 |CONTC/4925/2024 |10 | c |
147 |S.BISWAL 13058/2025(13.01.2025 |CRLMC/4649/2024 |10 | c |
|48 |S SAHOO 13059/2025(13.01.2025 |CONTC/4924/2024 |10 | c |
|49 |s saHOO 13060/2025(13.01.2025 |CONTC/4923/2024 |10 | c |
50 |s saHOO 13061/2025(13.01.2025 |CONTC/4909/2024 |10 | c |
51 |S SaHOO 3063/2025(13.01.2025 |CONTC/4903/2024 |10 | c |
|52 |s SAHOO 13065/2025(13.01.2025 |[CONTC/4901/2024 |10 | c |
|53 |s SAHOO 13067/2025(13.01.2025 |CONTC/4900/2024 |10 | c |
54 |s saHOO 13068/2025(13.01.2025 |CONTC/4898/2024 |10 | c |
55 |s sanoO 13070/2025(13.01.2025 |CONTC/4897/2024 |10 | c |
56 |s saHOO 13072/2025(13.01.2025 |CONTC/4895/2024 |10 | c |
57 |s sanOO 13073/2025(13.01.2025 |CONTC/4894/2024 |10 | c |
58 |s saHOO 13074/2025(13.01.2025 |CONTC/4714/2024 |10 | c |
59 |s sanoO 13075/2025(13.01.2025 |CONTC/4713/2024 |10 | c |
|60 |s sarOO 13076/2025(13.01.2025 |CONTC/4711/2024 |10 | c |
|61 |s saHOO 13077/2025(13.01.2025 |CONTC/4710/2024 |10 | c |
|62 |s saHOO 13078/2025(13.01.2025 |CONTC/4928/2024 |10 | c |
63 M R MALLA 13079/2025(13.01.2025 |[WP(C)/13706/2024 |10 | c |
|64 |D.SWAIN 13099/2025(13.01.2025 |ABLAPL/259/2025 |10 | lc |
165 |N C SINHA 13123/2025(13.01.2025 |CRLMC/8/2025 0 | lc |
|66 |B BEHERA 3132/2025(13.01.2025 |ABLAPL/249/2025 |10 | c |
|67 |DP DASH 3139/2025(13.01.2025 [BLAPL/3349/2024 |10 | c |
68 |P K MOHANTY |3148/2025(13.01.2025 |TRP(C)/350/2024 (10 | c |
169 |S SAHOO 13149/2025(13.01.2025 |FAO/440/2024 0 | lc |
|70 |s SAHOO 13150/202513.01.2025 |FAO/439/2024 0 | lc |
171 |B MOHANTY 13153/2025(13.01.2025 |[FAO/439/2024 0 | c |
72 |K PARIDA 3154/2025(13.01.2025 |WP(C)/18126/2024 |10 | lc |
173 |s SAHOO 13160/2025(13.01.2025 |FAO/438/2024 0 | lc |
174 |T K NAYAK 13162/2025(13.01.2025 |[FAO/438/2024 0 | lc |




75 s NARRTAN13163/2025(13.01.2025  |ABLAPL/5186/2020 |10 c

76 |H S PAIKRAY |3165/2025|13.01.2025 |CRLMC/107/2025  [10 | lc |
77 o FOMER 131667202513, 01,2025 WP (C) /33336/2024 |10 c

|78 |G K SUNDARAY |3167/2025|13.01.2025 |WP(C)/33238/2024 |10 | c |
|79 |PK BARIK 13169/2025(13.01.2025 |[BLAPL/12765/2023 |10 | c |
80 |T K NAYAK 13171/2025(13.01.2025 |WP(C)/364/2025 |10 | ic |
|81 |T K NAYAK 13174/2025(13.01.2025 |[WP(C)/518/2025 |10 | c |
|82 |T K NAYAK 13177/2025(13.01.2025 |WP(C)/32882/2024 |10 | c |
183 |T K NAYAK 13178/2025(13.01.2025 |WP(C)/32655/2024 |10 | c |
|84 |T K NAYAK 13180/2025(13.01.2025 |WP(C)/27696/2024 |10 | c |
185 |S.R OJHA 13190/2025(13.01.2025 |MACA/314/2024 10 | c |
86 |T R DAS 13193/2025(13.01.2025 |CRLMC/4128/2024 |10 | c |
|87 |R.K DEHURY  [3195/2025|13.01.2025 |[RPFAM/351/2024 |10 | c |
|88 |G JAYASINGH [3198/2025|13.01.2025 |WP(C)/32554/2024 |10 | c |
|89 |SARAT DASH  [3199/2025|13.01.2025 |RPFAM/348/2024 |10 | c |
90 |P K DASH 3200/2025(13.01.2025 |WP(C)/30441/2024 [10 | c |
|91 |SARAT SWAIN |3202/2025|13.01.2025 [MACA/314/2024 0 | c |
|92 |P K MOHANTY |3210/2025|13.01.2025 |CRLMP/8/2025 0 | c |
93 |R K SAHU 13237/2025(13.01.2025 |WP(C)/24524/2024 |10 | c |
194 M K PATI 13238/2025(13.01.2025 |WP(C)/24524/2024 |10 | c |
195 |D SAMAL 13239/2025(13.01.2025 [WP(C)/16091/2024 |10 | c |
196 M K PATI 13243/202513.01.2025 |MACA/358/2024 0 | c |
197 |GC JENA 13246/2025(13.01.2025 [BLAPL/268/2025 |10 | lc |
198 |L MOHANTY 13256/202513.01.2025 |CMP/1092/2024 0 | c |
199 |s SAHOO 13258/2025(13.01.2025 |CONTC/6423/2024 |10 | c |
1100 |S SAHOO 13260/2025(13.01.2025 |[CONTC/6782/2024 |10 | c |
1101 |s saHOO 13261/2025(13.01.2025 |CONTC/6785/2024 |10 | c |
1102 |s saHOO 13262/2025(13.01.2025 |CONTC/6826/2024 |10 | c |
1103 |s saHOO 13263/2025(13.01.2025 |[CONTC/6994/2024 |10 | c |
1104 |s saHOO 13265/2025(13.01.2025 |[CONTC/7003/2024 |10 | c |
1105 |S SAHOO 13266/2025|13.01.2025 |[CONTC/7004/2024 |10 | lc |
1106 |S SAHOO 13267/2025|13.01.2025 |CONTC/7006/2024 |10 | lc |
1107 |S SAHOO 13268/2025(13.01.2025 |CONTC/7748/2024 |10 | lc |
1108 |S SAHOO 13269/2025(13.01.2025 |[CONTC/7627/2024 |10 | lc |
1109 |s SAHOO 13271/2025(13.01.2025 |CONTC/7057/2024 |10 | c |
1110 [BP TANGA 13276/2025(13.01.2025 |[WP(C)/31359/2024 |10 | c |
1111 D SAMAL 13277/2025(13.01.2025 |[WP(C)/31053/2024 |10 | c |
112 |B MAHALI 13280/2025(13.01.2025 |[WP(C)/98/2025 0 | lc |
1113 |J. DEHURY 13283/2025(13.01.2025 |MACA/1314/2016 |10 | lc |
114 |PK MOHANTY  |3284/2025|13.01.2025 |WP(C)/31475/2024 |10 | c |
1115 |SK BISWAL 13285/2025(13.01.2025 [WP(C)/23612/2024 |10 | lc |
1116 |S.S PASAYAT |3286/2025|13.01.2025 |MACA/333/2018 0 | lc |




KHIROD
117 | CoanbRa Maoug |3287/202513.01.2025 WP (C)/33046/2024 |10 c
KHIROD
118 | oo ie wagng |3289/202513.01.2025 WP (C)/33044/2024 |10 c
SANJAY KUMAR
119 |20 3290/2025(13.01.2025 |TRP(C)/317/2024 |10 c
ASHOK KUMAR
120 [ 2o on 3292/2025(13.01.2025 |TRP(C)/3/2025 10 c
121 | 3300/2025(13.01.2025 |WP(C)/731/2025 |10 c
PRASANJIT
122 | oo 3302/2025(13.01.2025 |WP(C)/437/2025 |10 c
123 25000 KOMAR 1330372025 13, 01,2025 jwp(c)/902/2025 |10 c
1124 |T K DAS 13304/2025(13.01.2025 |CRLA/413/2024 10 | c |
|125 |CHHABI RANA [3305/2025|13.01.2025 |WP(C)/668/2025 |10 | c |
1126 [D SAMAL 3309/2025(13.01.2025 |ABLAPL/273/2025 |10 | c |
1127 |a sarOO 3311/2025|13.01.2025 [WP(C)/7360/2018 |10 | c |
1128 |A SAHOO 3312/2025|13.01.2025 |[WP(C)/7359/2018 |10 | c |
1129 |A saHOO 13314/2025(13.01.2025 |[WP(C)/7357/2018 |10 | c |
1130 |A saHOO 3316/2025|13.01.2025 |[WP(C)/7356/2018 |10 | c |
DUSHMANTA
‘131 CAHOO ‘3317/2025‘13.01.2025 BLAPL/5261/2024 ‘10 ’ ’c ’
1132 |A saHOO 13320/2025(13.01.2025 |[WP(C)/7352/2018 |10 | c |
1133 |D.P.S.MALLICK |3323/2025|13.01.2025 |BLAPL/173/2024 |10 | c |
1134 |G.C.SWAIN 13324/2025(13.01.2025 [BLAPL/9003/2024 |10 | c |
‘135 EiE?J FUMAR ‘3327/2025‘13.01.2025 ABLAPL/13196/2024‘7 ’ ’U ’
1136 |[P PANDA 13329/2025(13.01.2025 |[RSA/405/2023 10 | c |
1137 N MALLICK 13334/2025(13.01.2025 |ABLAPL/12731/2024 |10 | c |
1138 |T R DAS 13338/2025(13.01.2025 |CRLA/239/2021 10 | c |
SURYAKANTA
DWIBEDI, M/S
BIJAYALAXMI
139 | R IpATHY, 3339/2025(13.01.2025 |CRLA/571/2022 10 c
B.TRIPATHY,
N.TRIPATHY
1140 |[S K BISWAL  |3341/2025]13.01.2025 |CRLA/560/2022 10 | c |
1141 D P DASH 13342/202513.01.2025 |CRLA/339/2021 0 | c |
1142 |N.N.MOHAPATRO [3343/2025|13.01.2025 |CRLA/411/2021 0 | c |
143 |R K MALLICK |3344/2025|13.01.2025 |CRLA/417/2019 0 | c |
1144 [PK DAS 13349/2025(13.01.2025 [BLAPL/189/2025 |10 | lc |
1145 RR NAYAK 13354/2025(13.01.2025 |ABLAPL/14832/2024 |10 | c |
1146 RR NAYAK 13356/2025(13.01.2025 |ABLAPL/14830/2024 |10 | c |

|Total

1413

NIC




